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(b) out of the proposals thus received how many 
were accepted and the action being taken to dispose of 
the pending proposals;

(c) whether the D irectotate, Doordarshan inform the 
proposer the precise reason of rejection of any proposal, 
if not, the reasons therefor;

THE MINISTER OF CIVIL AVIATION AND MINISTER 
OF INFORMATION AND BROADCASTING (SHRI C.M. 
IBRAHIM) : (a) State-wise details of proposals are not 
m ainta ined.

(b) Does not arise.

(c) As a matter of policy, reasons of rejection of 
proposals at the concept stage are not intimated to the 
p roducers.

Electronic Cross Bar Exchanges in Assam

2525. DR. ARU N K U M A R  S A R M A  : W ill the  
M inister of COMMUNICATIONS be pleased to state :

(a) the number of E lectro-M echanical and cross bar 
Exchanges functioning in Assam at present;

(b) whether these exchanges have com pleted their 
life of 15 years;

(c) w h e th e r th e re  is any p ro p o s a l u n d e r 
consideration of the Government to replace them with 
e lectronic exchanges; and

(d) if so, the details thereo f9

THE MINISTER OF COMMUNICATIONS (SHRI BENI 
P R ASAD  VARMA) : (a) At p re se n t five  e le c tro n ic - 
m echanical exchanges are functioning in Assam.

(b) No, Sir.

(b) Yes, Sir.

(d) A ll the  e le c tro m e c h a n ic a l e x c h a n g e s  a re
proposed to be replaced by electronic exchanges during
1996-97 as details below.

1. G uwahati - 4800 Lines

2. Rangia - 200 Lines
3. D u lia jan  - 300 Lines
4. D igbo i - 300 Lines

5. Nam rup - 200 Lines

Labours in Tea Garden in Assam

2526. DR. PRABIN CHANDRA SARMA : Will the 
M inister of LABOUR be pleased to state

(a) whether the Government propose to expand the 
social security schemes in a big way for the tea garden 
labourers in Assam; and

(b) if so, the details thereof?

TH E M IN IS T E R  OF LA B O U R  (S H R I M. 
ARUNACHALAM) ; (a) and (b). The Tea Plantation labour 
is a lready covered under the W orkm en’s Com pensation

Act, the M atern ity  B enefits  Act, and the Paym ent of 
G ratuity Act. For PF and o ther benefits they are covered 
under the Assam  Tea P lanta tion  P rovident Fund Act. 
The  m e d ic a l ca re  and  c e rta in  o th e r  fa c il i t ie s  a re  
provided under the P lantation Labour Act. There is no 
concrete proposal to make a n y 'fu rth e r expansion of the 
existing social security schem es exclus ive ly  for the tea 
garden labourers.

Policy on Aviation

2527. SHRI SANAT KUM AR M AN D A L ; W ill the 
M inister of CIVIL AVIATION be p leased to state :

(a) w h e th e r the G o ve rn m e n t is in the m idst of 
form ulating a com prehens ive  policy on aviation inorder 
to rem ove certa in  am b igu ities  in the existing one as 
well as give a boost to the boom ing industry;

(b) if so, the main fea tures thereof; and

(c) the tim e by w hich the announcem ent is likely to 
be made in th is regard?

THE M INISTER OF CIVIL AVIATION AND MINISTER 
OF INFORMATION AND BR O ADCASTING  (SHRI C.M. 
IBRAHIM) : (a) to (c). A v ia tion  po licy is evo lved/am ended 
on a continu ing basis,' keeping in v iew  the experience 
gained and requ irem ents of trade, com m erce/trave l & 
tourism .

Inclusion of Certa in  Com m unities in STs List

2528. S H R I R .B . R A I : W ill th e  M in is te r  of 
W ELFARE be p leased to state :

(a) w hether it is a fact that Tamang, Limbu and Rai/ 
Kirat castes from  am ongst th a  N epali/G orkha com m unity 
are dem anding fo r the ir inclusion in Scheduled Tribes 
List;

(b) if so, w hether the G overnm ent are considering 
the ir cases positive ly; and

(c) if not, the reasons the re fo r9

THE M IN ISTE R  OF W ELFARE (SHRI BALW ANT 
SINGH RAM OOW ALIA) : (a) and (b). R epresentations 
have been rece ived for the inclusion of the Tamang, 
Limbu and Kirati Kham bu (-Rai) com m unities in the lists 
of Scheduled Tribes, and are under considera tion of the 
G overnm ent.

(c) Does not arise.

[T rans la tion ]

Investm ent by I.T.D.C. in Delhi based  
estab lish m en ts

2529. SHRI JAI PR AKASH  AG ARW AL : W ill the 
M in ister of TOURISM  be p leased to state :

(a) the to ta l am ount invested by the India Tourism 
D e v e lo p m e n t C o rp o ra t io n  in its D e lh i b a s e d


